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IN THE CENTRAL ADMIMNISTRATIVE = ERIBUNAL
.- PRINCIPAL BEINCH :

f

0.4 No .2235/89
New Delhi, dated the 1ith May, 159

Hon'ble Sh.5.3. Al ige, Member(a))

Hon'ble 3mt. Lakshmi Swaminathan,; Member{J)

’

Dr.5.5. Yo, av,

R/O O-1i,Tara fppartments Kalkaji,
> W d”lhl ' .

ess Hpplicatt

(MS Annu Grove I, proxy counsel
for Sh. G.u. Gupta )

-~

Ve rsy

Pt e N

- L. Union of Indig,

3 through Secy.to the Govt.of Ileu,

Ministzy of Health & Family Welfare,
N rman Bhawan, Ney Delhi

2. The Director Gemersdl,
Cen ral Go ve rmmint He al.th Se rvice s,
Ni. an Bhawan l\b\r Jelh‘_

3. Union Publlc Sarvice Comni ssion \
through its Chairman, _
Dholpur House, :»hahg uhmpl,rl ad,
N =R Qmelhi .

- 4., Dr.Braham Prakash,

Head of Department Miro Surgery,

- G.B. Pant.Hospitel, __

o N%w u,elm_. e %SpOnC}entS
(B e voo c 2t Sh,,P JH.. iémchandani’fv&th..Shg
F.G, Mad ’ '

ORDER(DRAL) -

(Hon'blz Sh., S.R.idige, Memer {a)

e

Ld.proxy counszl for the zsplicant st cﬂ:@s tqat
~goplicant is no longer interested to prosecute . this case and ,
the re fore OJ.JYS/M'IJJC permission be granted to withdraw the A-Ov;‘\.'"

Prayer is allawed, prlvcatﬂon is dismissed as withdrawn,

\ ARR=5 é[y - o
{Lak shml Sy jamnwtbam ; (5.R. diigd) ‘ 'i
Membe r{Judicizl) , ' ‘ Nempe r{A) B
sk _ S . : : |




